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75 facel, TRRT 24 7, 2016 /S 3, 1938 (I1F)
IR, o (&1) Irgufa, e wfafeE SR, 1951 (1951 @1 43) B GRT 12 & ARV | Fferiad
UgE el @) AU W & faffd ael & Sad AR aik Swue arf| e U et iR U T e @ Syt
@ AR AT ¢ GeR| BT, I WM F R & Wo @ o7 9 (@) I T & Gl & 991 IG@l & Faar
@ Tga FMgd 89 W Red 8F & &R (@) Fica IR I9RF, TdE 9 U6 96w & JedTT & HRY Rad gu &, 41
few Tg @R & AR Fafed oA @ forg amerm awd € -

W TH qrel R
I HT M A fgfa & Tl
1 2 3
1) 3 QT 4 21.06.2016
2) AT 2 21.06.2016
3) BTG 2 29.06.2016
4) 7 UG 3 29.06.2016
5) dferTg 6 29.06.2016
6) FHlCH 4 30.06.2016
(STo faSTT HIedT & USATT & HRYT ARG 04.05.2016 & Ud M Red)
7) anfeem 3 01.07.2016
8) HENTS 6 04.07.2016
9) U 2 04.07.2016
10) TR 4 04.07.2016
(s 3T 3T & USATT & HRYT ARG 07.032016 ¥ U I Rad)
11) IR IS 1 04.07.2016
12) JCRIES 1 04.07.2016
13) feER 5 07.07.2016
14) IRGS 2 07.07.2016
15) ERaToM 2 01.08.2016
(@193, 11024(1) / 2016—faemdt IT)
Slo T IR,

IR Wfd, YR WP |



g 9T (|TYROT), 24 #AE 2016 3

Government of India
Ministry of Law and Justice
(Legislative Department)

Notification
New Delhi, the 24™ May, 2016/ Jyaistha 3, 1938 (Saka)

S.0. ..(E)..In Pursuance of section 12 of the Representation of the People Act, 1951 (43 of
1951), the President to call upon the elected members of the Legislative Assembly of the following
15 states to elect, in accordance with the provisions of the said Act and of the rules and orders made
thereunder 57 new members for the purpose of filling the seats which are due to fall vacant (a) on the
retirement of members of the council of states, on the expiration of their term of office; and (b)
resignation of one members each from Karnatka and Rajasthan, as per details given below:-

Name of State No. of seats to Date of retirement
be filled
1 2 3
1) Andhra Pradesh 4 21-06-2016
2) Telangana 2 21-06-2016
3) Chhattisgarh 2 29-06-2016
4) Madhya Pradesh 3 29-06-2016
5) Tamil Nadu 6 29-06-2016
6) Karnatka 4 30-06-2016 (one seat vacant since 04.05.2016
due to resignation of Dr. Vijay Malya)
7) Odisha 3 01-07-2016
8) Mabharashtra 6 04-07-2016
9) Punjab 2 04-07-2016
10) Rajsthan 4 04-07-2016 (one seat vacant since 07.03.2016
due to resignation of Shri Anand Sharma)
11) Uttar Pradesh 11 04-07-2016
12) Uttrakhand 1 04-07-2016
13) Bihar 5 07-07-2016
14) Jharkhand 2 07-07-2016
15) Haryana 2 01-08-2016

[F.No. H 11024(1)/2016-Leg.II]
Dr. Reeta Vasistha,
Additional Secretary to the Government of India.
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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi- 110001/Dated: 24" may,2016/ Jyaisth 03, 1938(Sakat)

No. 318/CS/2/2016(1) :- Whereas, the President of India has, by notification issued under
section 12 of the Representation of the People Act, 1951(430f 1951) and published in the Gazette of
India on 24™ may, 2016 been pleased to call upon the elected members of each of the Legislative
Assemblies of the States, specified in column (1) of the TABLE below, to elect to the Council of
States, the number of members specified against that Stat e in column (2) of the said TABLE:

TABLE
STATE NO. OF MEMBERS TO BE ELECTED

@ (2)
Andhra Pradesh 4
Telangana 2
Chhattisgarh 2
Madhya Pradesh 3
Tamil Nadu 6
Karnataka 4
Odisha 3
Maharashtra 6
Punjab 2
Rajasthan 4
Uttar Pradesh 11
Uttrakhand 1
Bihar 5
Jharkhand 2
Haryana 2

Total 57 seats

Now, therefore, in pursuance of sub-section(1) of section 39 and section 56 of the said Act,
the Election Commission of India hereby-
(A) Appoint, with respect to the said election,
(a) The 31 May, 2016 (Tuesday), as the last date for making nominations;
(b) The 1* June, 2016 (Wednesday), as the date for the scrutiny of the
nominations;
(¢) The 3™ June, 2016 (Friday), as the last date for the withdrawal of
candidatures;
(d) The 11" June, 2016 (Saturday), as the date on which a poll shall, if
necessary, be  taken; and
(e) The 13" June, 2016(Monday), as the date before which the election shall
be completed; and
B) Fixes the hours from 9:00 A.M. to 4:00 P.M, as the hours during which the poll
shall, if necessary, be taken in all the above mentioned States on the date specified
above for the election.
By order,
K. AJAYA KUMAR,
Senior Pricipal Secreatry to the
Election Commission of India.
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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi- 110001/ Dated 24™ may,2016/Jyaisth 03, 1938(Sakat)

No. 318/CS/2/2016(2) :- In pursuance of section 21, and in exercise of the powers conferred
by sub- section (1) of section 22, of the Representation of the People Act, 1951 ( 43 of 1951), the
Election Commission of India, in consulation with the Government of each of the States, specified in
the column (1) of the TABLE below, hereby-

Designates the officer, specified in the corresponding entry in column (2) of the
said TABLE to be the Returning Officer; and

Appoints the officer, specified in the corresponding entry in column (3) of the
said Table, to be the Assistant Returning officer to assist the Returning officer
in the performance of his functions;

In respect of the biennial elections to the Council of States, to be held in that State in
pursuance of the Notification of the President of India, published in the Gazette of India on 24™ May,

2016 :-
TABLE
STATE Officer Designated as Officer Appointed as
Returning Officer Assistant Returning Officer
@ 2 3
Andhra Pradesh Secretary- In Charge, Sri P. Balakrishnamacharyulu, Deputy
Andhra Pradesh Legislature Secretary,
Secretariat Andhra Pradesh Legislature Secretariat
Telangana Secreatary, Telangana Dr. V. Narasimha Charyulu, Joint Secretary,
LegislatureSecretariat Telangana Legislature Secretariat
Chhattisgarh Principal Secretary, Shri Chandra Sekhar Gangrade,
Chhattisharh Vidhan Sabha Additional Secretary,
Chhattisharh Vidhan Sabha
Madhya Pradesh Principal Secretary, Shri A.P Singh, Secretary Madhya Pradesh
Madhya Pradesh Vidhan Sabha | Vidhan Sabha
Tamil Nadu Secreatary, Thiru. B. Subramaniam, Deputy
Tamil Nadu Legislative Secreatary, Tamil Nadu Legislative
Assembly Assembly
Karnataka Secretary(1/C), Karnataka Shri M.S. Kumaraswamy, Deputy
Legislative Assembly Secretary, Karnataka Legislative Assembly
Odisha Secretary, Odisha Legislative Shri Bhawani Sankar Senapati, Joint
Assembly Secretary, Odisha Legislative
Assembly
Maharashtra Principla Secretary, 1. Shri Subhashchandra Mayekar, Deputy
Maharashtra Legislature Secreatry, Maharashtra Legislature
Secretariat Secretariat,
2. Shri Kurturaj J. Kurdatarkar, Deputy
Secretary, Maharashtra
Legislature Secretariat,
Punjab Secretary, Punjab Vidhan Additional Secretary, Punjab Vidhan Sabha
Sabha Secretariat Secretariat
Rajasthan Special Secretary, Rajasthan Shri Mahesh Chandra Sharma,
Legislative Assembly Assistant Secretary (General), Rajasthan
Legislative Assembly
Uttar Pradesh Principal Secretary, Uttar Shri Ashok Kumar Singh, Special
Pradesh Vidhan Sabha Secretary, Uttar Pradesh Vidhan Sabha
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STATE Officer Designated as Officer Appointed as
Returning Officer Assistant Returning Officer
@ 2 3
Uttrakhand Secretary, Uttarakhand Vidhan | Shri Madan Singh Kunjwal, Joint Secretary,
Sabha Uttarakhand Vidhan Sabha
Bihar Secretary, Bihar Vidhan Sabha, | Shri Bhushan Kumar Jha, Deputy
Secretary, Bihar Vidhan Sabha
Jharkhand Secretary-in- Charge, Shri Ranjit Kumar, Joint Secretary,
Jharkhand Vidhan Sabha Jharkhand Vidhan Sabha
Haryana Secretary, Haryana Vidhan Shri Subhash Chander, Joint Secretary,
Sabha Haryana Vidhan Sabha
By order,

K. AJAYA KUMAR,
Senior Pricipal Secreatry to the

Election Commission of India.
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